ST el Ao, @ Fadls, I+
IN THE INCOME TAX APPELLATE TRIBUNAL,‘C’ BENCH, CHENNAI
A, FAsry. St Jw wew T A A S, RS Wa & wHa

BEFORE SHRI MANJUNATHA.G, ACCOUNTANT MEMBER AND
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Gnanodaya Rehabilitation | Vs | The Commissioner of Income
Association Tax (Exgmption),
5/57, Old No.5/18A Enclave, Chennai.
Annai Murugammal Avenue,
Neelangarai, Chennai-600 115.
PAN: AAAAG7311H
(3rdremefi/Appellant) (wcafi/Respondent)
3dfremeffhI3NRA/ Appellant by Mr.P.M. Kathir, Advocate
g fhI3iRa/Respondent by Mr. R.Clement Ramesh Kumar,
CIT
gAarsHai@/Date of hearing 09.01.2024
HIYUThIdRIE /Date of Pronouncement 09.01.2024
A/ ORDER

PER MANJUNATHA.G AM:

This appeal filed by the assessee is directed against

order passed by the learned Commissioner of Income Tax

(Exemption), Chennai dated 29.04.2023.

2. At the outset, we find that the appeal filed by the assessee is

time barred by 21 days, for which, a petition for condonation of

delay in filing of the appeal along with Affidavit explaining the

reasons for delay, has been filed by the assessee. After hearing

both sides, the delay in filing of appeal is condoned and appeal

by the assessee is admitted for adjudication.
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3. The learned AR for the assessee, at the time of hearing,
filed a petition dated 08.01.2024 stating that the PCIT/CIT has
subsequently granted approval u/s.80G(5) of the Act, vide
order dated 06.10.2023 to the assessee trust and therefore,
prayed that assessee trust may be permitted to withdraw its
appeal.

4. The learned DR for the Revenue has no objection to
withdraw the appeal.

5. In view of the above reasons, we dismiss the appeal filed

by the assessee trust as withdrawn.

Order pronounced in the open court on 9" January, 2024
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